CENTRAL ADNINISTRATIVE TRIBUNAL
ANG BENCH '

Second Floor, -
Cemmerciel Complex,
® ‘ Indiranagat, !
' : - Bangalore-560 838,

Deted: 12 Jy| 1993

APPLICATION NO(s), 89/93. /

ey o Sod = 2t

5EEl&E§B§$§2N.Nagar8j\& 3 ors. v/s. ReseﬂndentKSIChief Post Master
: Genersl,Kernateka & Others.

o
. at,

1. Sri.M,Negerej,
S/o.Munigoudappa,
Oc€:Service Postal Assistant,

9« S.Nalini.
Postel Assistent,

No.151,1Ist Stage,3rd A Cross, SéB.B:;ncg,G.P.D.,
KHB Colony,Besaveshuaranagar, engalore,
: Bangalore-79. 10. M.K.Parimele,
v Postel Assistant
: . 2, Sri,P.Govinden Nair , ’
A $/0.5.K.Ne ir, " 3.3.Branch, G°0,
Occ.Sereice Postel Asstt, 9 *
- Complainte Branch, :
G.B.6. Bangalore-1 (cro), 1. 38322ih::212ian£,
; 3. Sri,N.Murthy,S/o. Nadamuni, %.g.granch,
Lo Occ:Service, accounts Branch, B;néaiare

GPO Bangalore.

12, Sri.M.S5,Padmarajeiah,
Central Govt.Standing
Counsel,High Court Bldg.,
Bangalore.

a 4, Satyaprema S,V,

| W/o.M.A Partasarathy,
DGc.Service,Complaints Branch,
G.P.8, Bengalorse,

5) Sri.s.soﬂosur,“dvocate,
No.26, 6th Main Road,
Vasantsnegar,Banqgalore-52,

6. The Chief Post Master General,
Karnateka Circle,Bangalore.

7, Chief Post Master,Generel Post
Office,Bangalore.

8. Sri,N.Brssannakumari,
Postal Assistant,
$.8.8ranch,GP0,Bangslore, S

SUBJECT:~ Foruerding of copjies of the Order passed b
he Centr dministrative T unal,Bangalore Bench
Bangalore.

Please find enclosed herewith a copy of the ORDER/
STAY/INTERIM ORDER.passed.by.this Tribunal in the above said

applicatlon(s) on ——---23z06233.___ \ ,
’fi | NS T .

T ofe g b S/
- DEPUTY REGISTRAR

JUDICIAL BRANCHES,




. ' BEE‘ORETHECENI‘RALAD{INISTRATIVETRIBUNAL
BANGALORE BENCH : BANGALORE

DATED THIS THE TWENTY NINETH DAY OF JUNE 1993
| Present:
Hon'ble Mr. Justice P.K. Shyansundar ... Vice Chairman
Hon'ble Mr. V. Ramakri;hmn «es Menber [A)

APPLICATION NO.89/93

1. M. Nagaraj,
S/o Munigowdappa,
Aged about 38 years,
Occ:Service Postal Assistant,
Resident of No.l51,
1st Stage, 3rd A Cross,
KB Colony, Basaveshwaranagar,
Bangalore-79.

2. P. Govindan Nair,
. S/o S.K. Nair,
Aged 48 years,
Occ: Service, Postal Assistant,
Caiplaints Branch,
GPJO, Bangalore-1.

3. N. Murthy, S/o Nadaauni,
Aged 46 years)
Occ:iService,

Accounts Branch,
GPO, Bangalore.

4. Satyaprema, S.V.
W/o M.A. Partasarathy,
aged 42 years,
Occ:Service,
Canplaints Branch,
GPO, Bangalore. . ... Applicants

(Shri S.S. Hosur ... Advocate]
Ve

1. The Chief Post Master General,
Karnataka Circle,
Palace Road, Bangalore.

The Chief Post Master,
General Post Office, )
Bangalore-1. .

N.Prasannakaiari, Major,
Occ:Service Postal Assistant,
S.B.Branch,

GPO, Bangalore.
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4, S. Nalini, |
‘ Occ:Service,
Postal Assistant, ! |
S.B.Branch, ;
General Post Office,
‘ Bangalore. |
5. M.K.Parimala, |
‘ Age:Major,
‘ Occ:Service,
3 Postal Assistant, ‘
‘ SB Br., GPO, |
f Bangalore. |
'6. S.Shashikala, Major, |
‘ Postal Assistaant, X
SB Branch, GPO, ‘
Bangalore. .+ Respondents -«
[Shri M.S. Padsarajaiah ... Advocate]
This application having canse up for hearing before this
Tribunal today, Hon'ble Vice-Chairsan, .wade the following:
ORDER
1. After this watter was heard for sowetise Shri S.S. Hosur,
learned counsel for the applicaats, /éé%’é“{eave to withdraw this
|
application with liberty to file a fresh petition in which he
says he will produce .sore volatﬂe material on the basis of whichn
!kn':r RS "‘\\% “
,‘_;ff_ e thg prayer for relief . becores invincible. We perait hia
;“/@“‘ ! | { "'.‘l‘ h ’ \Qﬂ
foat tow:uthdraw this application reservmg liberty to file a fresh
' v A
\1 . appllcatlon if he desires so. Shri ™.S. Padaarajaiah, learned
o TN rasy,
- Semor Standing Counsel files ‘objections to the application and
, _the sase is placed on record. '
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